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Present: Hon’ble Member (J) Shri Vijai Pratap Singh

Hon’ble Member (J) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 02" November 2017, 10.30 A.M

Name of the Company | Nigamananda Abasan Pvt.Ltd.
Versus-
Registrar of Companies, W B
Under Section 252(3)
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ORDER
This is an appeal under section 252(3) of the Companies Act, 2013

against the order passed by the Registrar of Companies, West Bengal. Office

is directed to register all cases under section 252 of the Companies Act,
2013 as an appeal and give the appeal number registered as above.

No one is present from the petitioner’s side.

Notice be issued to the Registrar of Companies, West Bengal for filing
detail paragraphwise reply.

Petitioner is also directed to serve the copy of the petition on the

Registrar of Companies, West Bengal and file affidavit of service within 7

days.
List on 14/12/2017.
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